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भा�रती�य खा�द्य सुरक्षा� एवं� मा�नंक प्रा�धि�करण
Food Safety and Standards Authority of India

(खा�द्य सुरक्षा� एवं� मा�नंक अधि�निनंयमा, 2006 क�  तीहती स्था�नि�ती एक वं���निनंक प्रा�धि�करण)

(A Statutory Authority established under the Food Safety & Standards Act, 2006)

(गुणवंत्ता� आश्वं�सुनं प्राभा�गु)

(Quality Assurance Division)

एफाडी�ए भावंनं, क$टला� र$डी, नंई नि(ल्ली�-110002

FDA Bhawan, Kotla Road, New Delhi – 110002
 
 

नि(नं��क /Dated, 15 नवम्बर 2023

 

 आ(�श/Order

 

निवंषय: मे�सस
 मे�गसन लैब्स प्रा�इव�ट लिलैलिमेट�ड, हैदर�ब�द, ते�लै�ग�न� के�  लिनलै�बन के� रद्द केरन� के�  सम्ब�ध मे�|
 
Subject: Revocation of Suspension of M/s Megsan Labs Private Limited, Hyderabad, 
Telangana-reg

 

एफाएसुएसुएआई क�य�,लाय सुमा सु�ख्य� आ(�श नि(नं��क 31 नि(सु�बर, 2021, 13  जुला�ई, 2022 और 28

अगुस्ती, 2023 क�  क्रमा मा2, मा�सुसु, मा�गुसुनं ला�ब्सु प्रा�इवं�ट धिलानिमाट�डी, ह�(र�ब�(, ती�ला�गु�नं�  (एफाएसुएसुएआई रधिजु. सु�.
38/एसु/एफाएसुएसुएआई/2016) क� निनंला�बनं तीत्क�ला प्राभा�वं सु� निनंरस्ती निकय� जु�ती� ह� |

 In continuation to FSSAI Office Order of even number dated 31st Dec, 2021, 13 th

July,2022  and  28  Aug,  2023,  the  suspension  of  M/s  Megsan  Labs  Private  Limited,
Hyderabad, Telangana (FSSAI Reg. No. 38/S/FSSAI/2016) is hereby revoked with immediate
effect.
 

2.         यह आ(�श सुक्षामा प्रा�धि�क�र� क�  अनंमा$(नं सु� जु�र� निकय� जु�ती� ह�| This issues with the approval of

Competent Authority.
 
 
 
                                                                                                                                  

(स्वं�ट� ब�ह�र�)
(Sweety Behera)

निनं(�शक (गुणवंत्ता� आश्वं�सुनं)

Director (QA)
FSSAI, New Delhi
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प्रालिते/ To

1. M/s Megsan Labs Private Limited, 3-31/33, Plot No.:33/Part, Sy. Nos. 123,124,125 & 142
Kompally, Hyderabad-500014

Copy to:

1. State Food Safety Commissioners (All States/UTs) 
2. All Authorized Officers and Designated Officers, FSSAI 
3. CEO, NABL, New Delhi 

Copy for information to: 

1. PPS to Chairperson, FSSAI (HQ), New Delhi; 

2. PS to CEO, FSSAI (HQ), New Delhi; 

3. Executive Director (RCD), FSSAI, New Delhi 

4. Director (Imports), FSSAI, New Delhi-for necessary changes in FICS. 

5. Regional Director, FSSAI regional Office 

6. CITO FSSAI, New Delhi-for uploading on the FSSAI website 
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